
Q OPEN COJ T 

CENTRAL ADt,UNIS TRATIVE T IBUNAL 
ALLAHABAD BENCH, ALLAHABAD. 

Alla ha bad, this the 5th day of November, 2003. 

QJOHJM : HON. MRS. f..!\EERA CHHIBBE • J.M. 

Qt\ No. 630 of 2002 

Jagdhar .ra sa d, aged about 51 years, son of Sri Pa r sa dow 

E,VO Swaraj Colony, District Banda, at present working as 

A.F.M. in the office of Superintendent of Post Office, Banda . 

. . . . . • . . . • Applicant. 

Counsel for applicant • Sri R.K. Pandey. 

Versus 

L, Union of India through Ministry of Comrnund ce t.Lon, O:part­ 

ment of os c, New Delhi. 

2. Superintendent of Post Offices, Banda. 

3. Director, Postal Sexvices, Kanpur Division, Kanpur . 

. . . . . . . . • • . . . Respondents. 

Counsel for respondents : Sri R.C. Joshi. 

0 I' D E H ( OiiA L) 

BY HON. MRS. NiEERA CHHIBBER~ J .Nl. 

By this O.A., applicant ha( challenged the order 

dated 18. 4.02 whereby he wa s transferred from Banda to SFM 

Ragaul. Today when the matter came up, counsel for app.l Lcern 

submitted that this 0.A. has become inf ruc tuous as the 

applicant ha~- al.ready been relieved prior to the interim 

order passed by this Tribunal and he has already joined at 

agaul (S ii1). 
JfJi~cJ n_ 

2. In v Lew of the ~ made by the applicant 1 s 

counsel, this 0.A. is dismissed as having become infructuous 

No order as to costs. 

J .ti. 

Asthana/ 


